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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL;’ HYDERABAD BENCH
AT HYDERABAD '

MaA. No. U€fo oF 1993
CIN |

) CaAs No. 746 OF 1992

BETWEEN

The Union of India represented =~ “ PETITIONERS
by the Secretary, Ministry of o { respondents)
Mines, New Delhi and two others e -

and ’

Shri G.R. Marthy , | RESPONDENT

{ Applicant)

AFFIDAVIT

I, A.V.P. Rao, S/0 late Somasekhara Rao; aged about
50 years: and resident of Hyderabad do hereby solemnly affirm

and state on oath as 'fbllowg 3

1. I am the Senior Administrative Officer in the office

of the third respendent and as such I am fully acquinted with

the facts of the case.

2. Tt is submitted that the Hon'ble Tribundl was pleased

to allow the OsAs No. 746 of 1992 filed by Shri G.R. Murthy
Driller {Rtd) on 4-9-92 with the directions that the
disciplinay proceedings aganst shri Mruty pending before
the respendents 1 and 2 therein be disposed within two montls

from the dete of receipt 6f the order.
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3. . Peszsuimt to the final orders dated 4-9-92 on the
OA No. 746 of 1992 the fespondents initiated the process
for the implementiion of the judgement by refering the matter

to the Union Public Service Commission who are condidering

the matter. As the compliance with the procedural requiremeriﬁs (T_
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in finalising the disciplinary proceedings is likely to
take some mote time. it has become absoluteiy necessary
to apprOach the Hony'ble Tribunal for grant of further

extentn.on of time for implimentatmn of the judgement.

In view of the above submissions the Hon'Ble
tribunal may bepleased to grant further extention of time -
for a peftod of 3 months L.e. firom 19-6-93 to 19-9-93 and
pass Such further ordei or orders as this Hon'ble Tribunal

may deem fit and propere.

| l | i mve Officer
e DEPONENTDenior

Southern Region

Adrginisraive Qitcor, ) _ Geclogcal Survey of Ind(;a
Geological Survey of 1n<:hﬂ GSI Complex; Bandiaguda
louthern Faolon, Uyctera MVERIFICMION Hyderabad 500 660.

I, A.V.P. Rao, Senior Admm:.strhtlve Of ficer 1n the
office of the third -respondent do hereby state théat what
all stéted in the affidavit is true to the best of my

knowledge, belief and information. Hence verified on this

fg FEJLK &,}; ':]1,'1__\ 53 at Hyderabad,

attestor o DEPONENT ' (/[)O
' Senior Administrative Officer
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